
1 
NDOH 
10-10-202 
3 

BEFO
RE 

THE 

HON'BLE 

NATIONAL 

GREEN 

TRIBUNAL 

PB 

AT 

NEW
 

D
ELH

I 

IN
 O.A. 

NO. 

341 

OF 

2022 

IN
 

TH
E 

M
A

TTER
 

OF: ..APPLICANT 

D
eepak V

ER
SU

S 

RESPONDENTS 

State 

Of 
U

 
P 

IN
D

EX
 

PA
G

E 
N

O
. 

PA
R

TIC
U

LA
R

S 

SL. 
NO. 

2 to 
8 Response 
of Kanpur 

Nagar 

Nigam 

1, 

In 

com
pliance 

of order 
of Hon 
ble T

ribunal 
dated 
28.8.2023 

A
N

N
EX

U
R

E 
R

4/1 

2. 

9 to 
10 A

 

3. A
N

N
EX

U
RE 

R
/2 

colly 11 
to

 
12 

Copy 
of 

rem
oval. 

A
N

N
EX

U
R

E 
R

/3 

4. 

1
3

 
to 
17 

A
 

copy 
of 

G
O

 

dated 

4.9.2020 

regarding 

Flood 
Plane A

N
N

EX
U

R
E 

R
/4 

5. 

18 

C
opy 

of 

letter 

dated 

25.9.2023 

sent 
to K

D
A

 A
N

N
EX

U
R

E 
R

/5 

6. 

19 

Copy 
of letter 

dated 
A

N
N

EX
U

R
E 

R
/6 20 

to
 

21 

Photo 

graph 
of R

ani 

G
hat 

area 

A
N

N
EX

U
R

E 
R

4/7 

8. 

22 
to

 
23 

Photo 

graph 
of Tiw

ari 

G
hat 

area 

A
N

N
E

X
U

R
E

 
R

4
/8

 

9 

24 
to

 
25 

Photograps 
of R

am
eshw

ar 

Ghat. A
N

N
EX

U
R

E 
R

4/9 

10. 

E
nvironm

ent 
Engineer 

K
anpur 

N
agar 

Nigam
 

M
ail 

: knnengg2agm
ail.com

 

A
w

asthi 

copy 
of order 

dated 

28.8.2023 

passed 
by H

on'ble 

T
ribunal 

in 

OA 

341/2023 

reports 
received 

from
 

NGO 

regarding 

garbage 

9.10.2023 
sent 
to 

Irrigation 

D
epartm

ent, 
K

anpur. 
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1 

2. 

3 

BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL 

IN THE MATTER OF: 

Deepak Awasthi 

State Of U P 

PB AT NEW DELHI 
IN 

0.A. NO. 341 OF 2022 

REPORT DATED 10.8.2022. 

VERSUS 

...APPLICANT 

MOST RESPECTFULLY SHOWETH: 

...RESPONDENTS 

RESPONSE OF KANPUR NAGAR NIGAM TO THE JOINT INSPECTION 

2 

The issue raised in a letter petition is in respect of illegal settlement 

of a Sarjupurba colony at downstrcam of Ranighat on the flood plain 

of River Ganga in Kanpur, Uttar Pradesh and discharge of garbage, 

polythene, sewage, etc. in the river Ganga in under consideration 

before this Hon'ble Tribunal in OA No 341/2022. 

That Upon consideration of the matter, this Hon'ble Tribunal was 

pleased to direct vide order dated 17.5.2022 to obtain factual and 

action taken report from a Joint Committee comprising of 

representatives of Additional Chief Secretary, Urban Development, 

Government of Uttar Pradesh, State Unit of National Mission for 

Clean Ganga, State PCB and District Magistrate, Kanpur. State PCB 

was directed to be the Nodal agency for coordination and compliance. 

That the joint inspection report based on inspection on 20.7.2022 

was filed In compliance order dated 17.5.2022 by UPPCB by email 

dated 16.08.2022. Upon hearing the matter and upon being 

informed during hearing that 0.A No. 200/2014 titled as M.C Mehta 

Vs. Union of India 8&.Ors. relating to prevention, control and 
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abatem
nent 

of 

pollution 
in

 

river J of 
the 
PrinC

ipal 

alrcady 

issued, 
is 

pending 

bcfore 

the 

Court 

no. 

B
ench 

of th
is 

T
ribunal 

a
n

d
 

th
c 

sam
c 

is 

fixcd 

for 

hcaring 

on 

14.10.2022. 

T
he 

present 

application 

also 

involves 

th
c 

sim
ilar 

issuesS. 

In
 

view
 

of above, 

H
on'ble 

T
ribunal 

w
as 

plcascd 

to
 

dircct 

that 

th
e present 

application 

bc 

listcd 

before 

C
ourt 

No. 
1 of th

e 

Principal 

That 

upon 

hearing 

th
e 

m
atter 

on 

28.8.2023, 

H
on'blc 

T
ribunal 

was pleased 
to

 

interalia 

p
ass 

follow
ing 

order 

4 

2.In 

term
s 

of th
e 

directions 
of this 

T
ribunal 

dated 17.05.2022, 

th
e 

joint 

C
om

m
ittee 

has 

filed 

th
e
 

report 

vide 

covering 

letter 

dated 

10.08.2022 

recording 

the follow
ing 

conclusion: 

"5.0. 
C

onclusion: 

" The 

Urban 

D
evelopm

ent 

D
epartm

ent 

m
ay 

be 

directed 
to 

identify 

and 

m
ark 

B
uffer 

Z
one 

around 

th
e
 

1
0

0
 

m
eter 

catch
m

en
t 

areas. 
C

onstructions 

The 

C
onstruction 

of th
e 

G
anga 

River 

flood bank/dyke 
all 

m
ust 

be 

com
pleted 

by 

th
e 

executive 

departm
ent 

an
d

 

au
th

o
rized

 

agency 

in
 

a tim
e b

o
u

n
d

 
m

anner. 

" P
roper 

disposal 
of 

th
e
 

solid 

w
aste 

generated 

fronm
 th

e
 

colony 

near 

around 

th
e
 

G
hata's 

sh
o

u
ld

 

be 

G
anga 

and 

com
pliance 

with 

dirccions 

B
ench 

of 

th
is 

T
ribunalw

ith 

0.A
 

No. 

2
0

0
/2

0
1

4
 

titlcd 
as 

M
.C 

M
chta 

Vs. 

U
nion 

of 

In
d

ia 

&
0

rs. 

o
n

 

th
e 

date 

fixed 

i.c. 

14.10.2022. 

should 

be 

prohibited 

banned 
at 

1
0

0
 

m
eter 

from
 the 

river 

flood 

bank. 

done 
by 

th
e 

cxccutive 

organization 

N
agar 

N
igam

 K
anpur 

in 
a tim

e 

bound 

m
anner. 

17



4 

" T
he 

construction 
of unfinished/incom

plete 

R
C

C
 drain 

around 

th
e 

G
hat's 

should 
be 

done 
by the 

executing 

departm
ent 

in 
a tim

e 

bound 

m
anner. 

" T
here 

is a need 
to 

tak
e 

sealing 

action 

by 

th
e authorized 

departm
ent 

against 

the 

illegal 

new
 co

n
stru

ctio
n

 

lo
cated

 

w
ithin 

1
0

0
 

m
eters 

aro
u

n
a 

th
e 

river 

flood 

zone." 3. Let 

notice 

be 

issued 
to

 

the 

Secretary, 

Urban D
evelopm

ent 

D
epartm

ent, 

State 
of Uttar 

Pradesh 

and 

C
om

m
issioner, 

M
unicipal 

C
orporation, 

K
anpur 

for 

filing 

response 
to 

the 

above 

joint 

inspection 

report. 

A
 

copy 
of 

order 

dated 

28.8.2023 

passed 
by 

H
on'ble 

T
ribunal 

in
 

OA 

341/2023 
is enclosed 

herew
ith 

as 

A
nnexure 

R
/1. 

That 
in 

com
pliance 

of th
e 

order 
of H

onble 

T
ribunal 

dated 

28.8.2023, 

th
e 

follow
ing 

point 

wise 

report 
in 

respect 
of jo

in
t 

com
m

ittee 

report 
is 

subm
itted 

on 

behalf 
of K

anpur 

N
agar 

N
igam

: 

5. 

(a) 
G

eneral 

6. 

That 

th
e 

A
rea 

of 

R
ani 

G
hat, 

R
am

eshw
ar 

G
hat, 

Tiw
ari 

G
hat 

an
d

 

B
ari G

hat 

etc 

fall 
on 

city 

side 
of the 

bund 

constructed 

from
 

G
anga 

barrage 

to 

R
ani 

G
hat 

Irrigation 

D
eptt 

of 
U

 
P G

ovt. 

On 

other 

side 
of barrage 

flow
s 

river 

G
anga. 

In 

about 
30 
m

 

stretch 

near 

R
ani 

G
hat 

th
e 

bundha 

is 

not 

constructed. 
In 

th
is 

area 

pum
ping 

station 

under 

operation 
of 

m
aintenance 

bv 

UP 

Jal 

N
igam

 

exists. The 

solid 

w
aste/ 

garbage 

from
n 

the 

area 

under 

reference 
is 

being 

co'lected 

fror: 

door 
to

 

door 
bv 
an 

NGO 

nam
ed 

D
eekshant 

through 

18
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hrec 

vchicles 

deputed 
in 

the 

T
w

o 

Capacity 

ncar 

Rameshwar 
Ghut 

nd 
lo 
L

 

C
um

 

C
ch 

has 

been 
kep 

ncar 

lRani 

G
hat 

and 

Ban 

G
h 

lor 

collecion 
o 

garDage num
ber3 

cum
 

capacity 

cach 

vehicen 

m
d 

whecl 

burrows 
are 

also 

deputcd 
by 

Hcalth 

wing 
of 

Nagar 

Nigam 
for 

doily 

garbae 

colleclion 

Irom
 

thc 

arca. 

Gargabc/ 

Solid 

waste 

collection 
has 

bcen 

im
proved 

i) 

the 

arca, 

During 

last 

one 

year 

the 

yarbape 

collection 
in 

thc 

arca 

has 

increascd 
from

 

18,33 

M
T/month 

to 

about 

29.00 

M
T/ 

m
onth 

through cfforts 

made 
by 

the 

NGO 

Deckshant 

and 

the 

N
agar 

Nipam. 

Letter written 
to 

the 

NGO 

H
nd 

reports 

received 
by 

N
agar 

Nigam
 

from
 

the 

NGO 
are 

encloscd 

herew
ith 

as 

Annexure 

R
/2 

colly. 

Flood 

planczone 
of river 

ganga 
in 

arca 

under 

consideration 
in 

the 

prescnt 

application 

and 

other 

arcas 

has 

alrcady 

becn 

notified 
by 

Govt 

of UP. 

A
 

copy 
of GO 

dated 

4.9.2020 
is 

cnclosed 
as 

A
nnexure 

R
/3. 

Kanpur 

Nagar 

Nigam
 

has 
no 

role 
in 

rem
oval 

of encroachrm
ents 

within flood 

zonc. 
In 

other 

arcas, 

K
anpur 

Development 

Authority 
is 

the 

agency 
to

 

sanction 

building 

plans 

and 

also 
to 

take 

action 

against 

any 

unauthoriscd 
construction. 

Copy 
of 

letter 

dated 

A
 

copy 
of 

order 
of H

on'ble 

NGT 

dated 

28.8.2023 

has 

been 

sent 
to 

25.9.2023 
is 

cncloscd 
as 

A
nnexure 

R/4. 

Copy 
of letter 

sent 
to 

Exccutive 

Engincer 

Barrage 

K
hand, 

Irrigation 

departm
ent, 

K
anpur 

Secretary, 

Kanpur 

Devclopment 

Authority 

along 

w
ith 

copy 
of ordcr 

dated 

28.8.2023 
is 

cnclosed 
as 

A
nnexure 

R
/5. 

(b) 
Rani 
G

hat: R
ani 

G
hat 

draincarrying 

about 

1.8 

mld 

sew
age 

is 

partially 

tapped 
in 

to
 

1
0

.0
0

 

M
Id 

STP 
at 

Jajm
au 

through 

Pum
ping 

station 

near Irrit:rin
 

bund 
at Rani 

G
hat 

under 

N
am

am
i 

G
ange 

Project 
by 

UP 

Jal 
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proposed 
in 
I &. D

 

reviscd 

project Subm
itted 

lor 

sanction 
to 

NMCG 
in 

M
arch 

2023 

through 

SM
C 

UP 

Jal 

Nigam
 

( Rural) 

after 

incorporating 

suggestions 
of NM

CO 

D
0 

rem
ediation 

of drain 

was 

stopped 

during 

rainy 

scason 

and 

presenty 

bi0 

rem
ediation 

is 

being 

carried 

out. 
I is 

pertincnt 
to 

m
entiO

n 

ha 

the 

test 

report 
for 

drain 

cffluent 

show
s 

that 

the 

discharge 
is 

m
eeting prescribed 

standard 

except 

being 

slightly 

higher 
for 

coliform
. 

Eforts are 

being 

made 
to 

keep 
the 

cfflucnt 

quality 

with 
in prescribed 

lim
its. 

The 

garbage 

from
 

the 

arca 
is now 

being 

regularly 

collected. 

Photo graph 
of R

ani 

G
hat 

arca 

show
ing 

ghat 
is 

encloscd 
as 

A
nnexure 

R/6. 

K
anpur 

N
agar 

Nigam
 

has 

no 

role 
in 

rem
oval 

of cncroachm
ents 

from
 w

ithin 
/ outside 

th
e 

flood 

plane 

arca. 

(c) 
Bari 
G

hat 

The 

construction 
of 

drain 
of size 

o.6m
 

x 0.75 
m

 

from
 

B
ari 

ghat 
to 

R
ani 

G
hat 

pum
ping 

station 
in

 
in 

progress. 

The 

sam
e 

is 

targeted 
to

 
be 

com
pleted 

by 

30-11-2023. 

W
ork 

of incom
plete 

drain 

observed 
in 

the 

area 
by joint 

Sm
all 

drains 
in th

e 

arca 

are 

cleaned 
to

 

rem
ove 

garbage 

dum
ped 

in 
to 

th
e 

open 

drains. 

G
arbage 

is 

being 

rem
noved 

from
 

the 

arca 

on 

daily basis. 
K

anpur 

Nagar 

N
igam

 

has 

no 

role 
in 

rem
oval 

of encroachm
ents 

from
 w

ithin 
/ outside 

the 

lood 

plane 

area. 

tapping 
The 
N

igam
. 

is 
fully 

drain 

of 
com

m
ittee 

of 

size 

0.60 
m

 
x 0.75 
m

 

has 

been 

com
pleted. 

20



(d) 
T

iw
ari 

G
hat 

T
he 

drain 

found 

clogged 

during 

inspection 

has 

been 

got 

cleaned 
o garbage. 

R
egular 

cleaning 
of drain 
is being 

done. T
he 

garbage 

fro
m

 

th
e 

area 
is

 

now
 

being 

regularly 

collected. T
he 

garbage 

from
 

th
e 

area 
is now

 

being 

regularly 

collected. 

Photo 

graph 
of T

iw
ari 

G
hat 

a
re

a
 

show
ing 

ghat 
is enclosed 

as 

A
nnexure 

R
/7. 

K
anpur 

N
agar 

N
igam

 

has 

no 

role 
in 

rem
oval 

of encroachm
ents 

from
n w

ith
in

/ 

o
u

tsid
e 

th
e 

flood 

p
lan

e 

area. 

( e) 

R
am

eshw
ar 

G
hat 

P
arm

iy
a 

drain 

carrying 

6.8 

m
ld 

discharged 

has 

been 

tap
p

ed
 

in
 

to 

cluster 
of STP 
at 

Jajm
au 

by 

UP 

Jal 

N
igam

 

under 

N
am

am
i 

G
ange 

Project. 

Finding 
of joint 

com
nm

ittee 

regarding 

closing 
of weir 

was 

brought 
to 

know
ledge 

of 

UP 
Jal 

N
igam

. 

C
o

n
stru

ctio
n

 

of 

4
5

.0
0

 

m
tr. 

d
rain

 
at 

w
as 

found 

littered 

by 

joint com
m

ittee 

has 

been 

cleaned. 

G
arbage 

is 

being 

regularly 

rem
oved 

T
he 

b
an

k
 

of 

river 

ganga 

w
here 

garbage 

from
 

the 

b
an

k
s 

of th
e
 

R
am

esh
w

ar 

ghat 

is 

in
 

under progress. 
It will 
be 

com
pleted 

before 

30-N
ov.2023. 

river. 

The 

garbage 

from
 

th
e
 

area 
is 

now
 

being regularly 

collected. 

Photo 

graph 
of R

ani 

G
hat 

area 

show
ing 

ghat 
is 

enclosed 
as 

A
nnexure 

R
/8. 
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K
anpur 

I. T
hat 

K
anpur 

N
agar 

Nigam
n 

is m
aking 

sincere 

efforts 
to 

keep 

thc 

area clean 
by 

rem
oving 

garbage 

on 

daily 

basis 

through 

departm
ental 

efforts 

and 

through 

the 

efforts 
of N

G
O

 

D
eekshant 

S
anstha 

E
 

cart have 

also 

been 

procured 
to

 

collect 

garbage 

from
 

narrow
 

lanes 
in 

th
e area. 

8. T
hat 

th
e 

w
ork 

on 

construction 
of still 

unfinished 

drain 

from
 

B
arighat 

to 

R
anighat 

is in 

progress 

and 
it is expected 

to
 

be 

com
pleted 

by 30-N
ovem

ber-2023. 

E
nvironm

ent 
E

ngineer 
K

anpur 
N

agar 
Nigam

 

For 

R
espondent 

No 
2 D

A
TED

: 
13 
.1

0
.2

0
2

3
 

N
agar 

N
igam

 
has 

no 
role 

in 
rem

oval 
of 

encroachm
ents 

Irom
 w

ithin 
| outside 

th
e 

flood 

plane 

area. 
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AN 
NEXURE-
R4/1 

Court 
No. 
1 Item

 
No. 
10 

B
E

FO
R

E
 

TH
E 

N
A

TIO
N

A
L 

G
R

E
E

N
 

T
R

IB
U

N
A

L
 

PR
IN

C
IPA

L
 

Original 

Application 
No. 

341/2022 

Applicant 

D
eepak 

A
w

asthi Respondent 

V
ersus 

S
tate 

o
f 

U.P 

28.08.2023 

D
ate 

of hearing: H
O

N
'B

LE 

M
R. 

JU
ST

IC
E

 

PR
A

K
A

SH
 

SH
RIV

A
STA

V
A

, 

C
H

A
IR

PER
SO

N
 

H
O

N
'B

LE 

M
R. 

JU
S

T
IC

E
 

S
U

D
H

IR
 

A
G

A
R

W
A

L
, 

JU
D

IC
IA

L
 

M
E

M
B

E
R

 

H
O

N
'B

L
E

 

D
R. 

A. SE
N

T
H

IL
 

VEL, 

E
X

PE
R

T
 

M
E

M
B

E
R

 

C
O

R
A

M
: 

O
RD

ER The 

issue 

raised 
in 

this 

letter 

petition 
is in 

respect 

of 

illegal 

settlem
ent 

of a Sarjupurba 

colony 
at dow

nstream
 

of 

R
anighat 

on 

the flood 
piain 
of 

1. 

In 

term
s 

of th
e 

directions 
of 

this 

T
ribunal 

dated 

17.05.2022, 

the joint 

C
om

m
ittee 

has 

filed 

th
e 

report 

vide 

covering 

letter 

dated 

10.08.2022 

recording 
the 

follow
ing 

conclusion: 

2. 

«5.0. 
C

onclusion: 

C
onstructions 

should 

be 

prohibited 

The 

Urban 

D
evelopm

ent 

D
epartm

ent 

t.ay 

be 

directed 
to identify 

and 

m
ark 

Buffer 

Zone 

around 

the 

100 

m
eter banned 

at 1
0

0
 

m
eter 

from
 

th
e 

river 

flood 

bank. 

areaS
. 

catchm
ent 

The 

Construction 
of the 

G
anga 

River 

flood 

bank/dyke 
all m

ust 

be 

com
pleted 

b
y

 

the 

executive 

departm
ent 

and 

authorized 

agency 
in 
a tm

e
 

bound 

m
anner. 

Proper 

disposal 
of 
the 

solid 

w
aste 

generated 

from
 

the 

colony 

near 

around 

th
e 

G
hata's 

should 

be 

done 

by 

the 

executive 

organization 

N
agar 

N
igam

-K
anpur 

in 
a tim

e 

bound 

m
anner. 

construction 

of unfinished/ 

incom
plete 

RCC 

drain 

oround 

the 

Ghat 
's should 

be 

done 

by 

the 

executing 

C
eparm

ent 
in

 
a tim

e 

bound 

m
anner. 

The 
There 
is 
o need 
to 

tak
e 

sealing 

action 

by 

the 

authorized 

C
e
p

a
e
n

' 

against 

the 

illegal 

neu 

construction 

located 

"
*

0
0

 

7ie'ers 

around 

th
e 

n
e
r 

flood 

zone. 

B
E

N
C

H
, 

N
EW

 
D

E
L

H
I 

R
iver 

G
anga 

in 

K
anpur, 

Uttar 

Pradesh 

and 

discharge 
of 

garbage, 

polythene, 

sew
age, 

etc. 
in 

the 

river 

G
anga. 
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the 

Secretary, 

Urban 

Developm
ent 

D
epartm

ent, 

State 

of Uttar 

Pradesh 

and 

C
om

m
1ssioner, 

M
unicipal 

C
orporation, 

K
anpur 

for 

filing 

response 
to 

the 

above 

joint 

inspection 

is
s
u

e
d

 
b

e
 

n
o

tice 
L

et 

3 

List 
on 
16.10.2023. 

4. 

Prakash 

Sudhir 
A

garw
al, 

JM
 

Dr. 
A. 

Senthil 

Vel, 

EM
 A

ugust 
28, 
2023 

Original 

A
pplic[ 

tion 
No. 

341/2022 

D
V

 

report. 

Shrivastava, 
CP 
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R/2 

ANNEXURE 

Web: 
w

w
w

.dikshank.org 

E-mail-
query@

dikshank.org 
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ANNEXURE 
R

3
 

1
3

 

KGUT-164 

/2020 

12031/20-27-fá0-4-07(THOfTOT0) 

/16T0410 ufra, 

4. T4T 
fr 

faqrTSAK, 

f
tt 

va 

fa
i: 

04 feraar, 

2020 

{
T

T
 

A
T-3 

3010 
TT 444 
4 

THTE-1149/18-27-f40-3-52T4/18, 

f
i4

 
17 

442aT 

2018 
I 

100 
fto 
4 f4ft 
ft TATT 

utr, 

gfA
z4, 

q
n

fr 

fafafu, 
, frarfr, 

TUU 

T
It 

232/104O/M040T0rO, 

far4 
06 

4rA
, 

2020 

ATT, 

4T0 

Igu 

zfa 

fe 

frnft 

2. 
3 
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6. 

"Till the demarcation of the flood plains and identification of permissible and non 

permissible activities by the state government of this judgment,, we direct that 100 meters from 

the edge of the river would be treated as no development/construction zone in segment-B of 

Phase-l (Haridwar to Unnao, Kanpur)" 

4. 

5 

1. 

2. 

3. 

4 

5. 

6. 

7. 

8. 

9. 
10. 

11. 

12. 

13. 

14. 

15. 

(2) 

16. 

HHT-1 (#) rq 1 (T) 

HHF-2 (F) a 2 (T) 
HHT-3 (#) q 3 (T) 

jeHE-4 (#) g 4 (a) 
HHG-5 (#) E 5 (T) 

jyT-6 (*) a 6 () 
HoiH-7 (#) q 7 () 

HHT-8 (#) VT 8 (T) 
HHT-9 (T) yA 9 () 
HTHG-10 (F) q 10 (q) 

HTHE-11 (F) y4 11 () 

HHF-12 (#) yT 12 (T) 

HoTHG-13 (#) yT 13 (T) 
HTHF-14 (*) yT 14 (G) 
HHF-15 (#) yT 15 () 

(aftarr 3ArA, 

HHE-16 (&) yq 16 (T) 
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(3) 

7. 
(i) 

(i1
) (iii) (iv) (v) (vi) (v

ii) 
(viii) 

(ix) (x) (x
i) 

3
rteT

 

TO-H0 
3T0-

3187 

(3), 

f0
#

 
7 

4Gear 

2016 

(H4Y-H44 
4T 

&
9tea) 

* 

8. 

(i) (ii) 
(iii) 

(iv) (v) (vi) (vii) 
(viii) 

(ix
) 

9. 
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(4) 10 
11. 

12 
13 

1
4

 
15. 

16. 
17. 

18. 

07 

, f
T

 

frH
T, 

30To 

f
#

 

06.08.2020 

g
4

tT
 

YETTAIGHR 
TO 

H
O

O
 

19. 
20 

21 
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(5) 

tor-164/2020/2031(1/20-27-ft0-4 
afet 

1 
2 

3 
5, 

7. 
8. 

10. 
44foA 

12, 

4dfu 

, f4414 

Arfu 

1
1

4
, 

Z0301 

20. 
r 1441 

H
T

A
frarfu

rafr, 

yfas 

u
f4

fz
s
 

ú
4

, 

Z0101 
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frc
2

5
-

o9-2023 

T
I-É

//7
2

2
 

/0A
10 

/ 

fa4
 

: 40 

I
s
 

ef u
f
z
, 

fz 

f stoUo 

{
-3

4
1

/ 
2022 

146 

344t 

#T 
u5.0. 
Conclusion: 

The 

Urban 

development 

Department 
may 
he directed 
to 

identify 
and 

m
ark 

Buffer 

Zone around 
the 

100 

m
eter 

catchm
ent 

areas. 

Constructions 

räáT 

H
r{I 

Ra 

fag 

T
a 

2, fH
4

 

ATTTÉI 

4T4rS 

fafe 

f
r
s
 

16.10 

2023 
ffru 

254.09 
25-403 

T
/23-

24 

should 
be 

probibited 

banned 
at 

100 

m
eter 

from
 

the 

river 

flood 

bank." 
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aT
G
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/ 3rfl03rf0/ì/23-24 

Hetg 
4a 

H
I-T

u
d

-2
0

1
/-5

-2
0

2
3

-2
3

fre/ 

2022. 

farE
 

04 

fM
rE

, 

2023 

T4 

d, 

2.1? 
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Decimal 

23.1D 

DMS 
Latitude 26.4967722629/44N 
Longitude 80.324274 8019 27E 

ANNEXURER4 

2023-10-10ue) 1203pn 

Decimal DMS 

Latitude 26495762 26-2944 N 
Longitude 60.324285 801927 E 
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CNtiLe 

5/5o. near Fish Market, Purana Kanpur, Kanpur, Uttar Pradesh208OO2. India 

26.498093° 

Iriein 

LOCAL 1333.55 
GNT O8:03s55 

&O.321 

80.3211O2 
TUESDAYTO1U.203 ALITUDE S3 METER 

ANNEURE - K7 36



GtNPrdesh2OBOO2.odin 

26497726 

Kanr 

26.497875 

80.320583 

S/SO. near FshMarketPurannp 
KanpLt. UtrPadesh208O0di 

B0.32 1003 

23 
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65081 

a42AROA ANADA 

80,31765O 

DMS 
atitide s0005126:00-N 

8019:13 
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LAKE ATHABASCACAADA 

26.5OO317 803D774 

LAKE ATHABASCA CANADA 

Z6.50O175 80.317565 

5 
39


